FORM LD-24
APPLICATION FOR REVIEW OF REGISTRAR'S DECISION
[Section 72(c) rule 84]
(To be filed in triplicate together with a statement in triplicate - vide rule 84)

L)
In the matter of*
I/ we? —~———————being the ——— in the above matter hereby apply to the Registrar for the review of
this decision date the day of 20— in the above matter.
The grounds for making this application are set forth in the accompanying statement.
Dated this day of 20—,
3
To
The Registrar.of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at*
i. Insert words and MN number idetifying the matter in respect of which the application is made.
2. State full name and address..
3. Signature.
4. State the name of the place of the appropriate office of'the Semiconductor Integrated Circuits Layout-Design Registry. See rule 4.



